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' CENTRAL ADMINISTRATIVE ||[TRIBUNAL __ ALLAHABAD| BENCH |
o ALLAHABAD. |

Review Application no. |[|34 of 1997
ek 5
Original Application no.|]102 of 1993, |
Hon'ble Uk. fieKs Saxenall, Judicial Member

Hon'ble Mr., S, Dayal, AdiinistrativeTiMember

Uma Shankar Shukla, $/o Bri Raghu Nandan Prasad Shhkla
R/o Village and Post Alafadpur, District Allahabad.

e e 0 Ap];licantd

C/A Sri BlB. Paul, Sri||H.S. Srivastava
n

Versus

5L The j;ion of India fhrough the Secretary, Ministry

of Communication, GQévernment of India, New|Delhi,

2. The Diredor Generall|(Post) & (Telegraph) Directorate,
Government of Indiﬁ New Delhi,

3 Post Master Generall} All:chabad.

4, Director Postal Sefvices, Allahabad Regiop,
? . Allahabad.

«++s Respondgents

C/R Km. sadhana srivastiava

Contg...2/-
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